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To,
The Registrar
National Green Tribunal
Principal Bench
New Delhi.
E-mail : judicial-ngt@gov.in

Sub.-Action Taken Report in Compliance to the direction issued by
Hon'ble National Green Tribunal on 18.03.2024 in O.A. No.
53/2024 Farha Khan Vs State of U.P. & Ors.

Sir,

With reference to the subject mentioned above kindly find enclosed
herewith the Action Taken Report in compliance of the order issued on
18.03.2024 by Hon'ble National Green Tribunal in O.A. No. 53/2024 Farha

Khan Vs State of U.P. & Ors.
You@@y

Encl. : As above.
Regional Officer

Copy to :

Member Secretary, U.P. Pollution Control Board, Lucknow for information.

District Magistrate, Muzaffarnagar for information.

Shri Pradeep Mishra, Advocate, Hon'ble Supreme Court/NGT, New Delhi for perusal
and necessary action.

Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
Chief Environmental Officer (Circle-3), U.P. Pollution Control Board, Lucknow for

information.
C)j/‘://‘/

Regional Officer
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Action Taken Report in_compliance to the order dated 18.03.2024 passed by the
Hon'ble National Green Tribunal in OA No. 53/2024 Farha Khan Vs State of Uttar
Pradesh & Others.

The grievance in the present Original Application is regarding violations of Solid
Waste Management Rules, 2016 and Bio-Medical Waste Management Rules, 2016 by the
Nagar Palika Parishad, Muzaffarnagar. The applicant has alleged that there is no door to
door collection facility of Municipal Solid Waste. Several locations have been marked
where the mixed domestic waste is being dumped. Also, the landfill site at Kidwai Nagar,

Muzaffarnagar is merely a dumping yard for the solid waste disposal.

Order dated 18.03.2024 issued by Hon’ble National Green Tribunal in the O.A 53/2024

The Hon’ble National Green Tribunal has passed the directions vide order dated
18.03.2024. The operative part of order is quoted as below: -

"5. Learned Counsel for respondent no. 4 — Nagar Palika Parishad Muzaffarnagar
seeks three weeks time to file the response.

6. Meanwhile, it will be open to the UPPCB to take appropriate action against
respondent no. 4 for violation of the environment norms and the action taken report at
least one week before the next date of hearing."

Action Taken Report of UPPCB in compliance to the order dated 18.03.2024

e That in the compliance to the order dated 15.01.2024 passed by the Hon’ble NGT
officials of Regional Office UPPCB Muzaffarnagar has inspected the questioned
sites on 05.03.2024. During the inspection, it was found that Municipal Solid
Waste which was generated was not disposed off as per the Solid Waste Rules
2016 as amended, therefore committed gross violation of Rules. Hence, in
continuation, Regional Officer UPPCB, Muzaffarnagar issued letter to Executive
Officer, Nagar Palika Parishad, Muzaffarnagar for collecting the Municipal Solid
Waste at questioned sites and dispose off as per the Solid Waste Rules 2016 and
also to submit time bound action plan for the disposal of legacy waste at landfill
site in Kidwai Nagar vide letter no. 1270/0OA No. 53/Farha Khan/2024 dated
06.03.2024 (Annexure-1).

e During the inspection, after observing the above violations of Rules, Regional
Office UPPCB Muzaffarnagar recommended vide letter no. 195/0OA No. 53/Farha
Khan/2024 dated 27.05.2024 for issuing Show Cause Notice u/s 5 of Environment
(Protection) Act 1986 as amended and imposition of Environmental Compensation
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of Rs. 20,000/- per day from 01.09.2023 till the date of inspection i.e. 05.03.2024
(Annexure-2).

e On the basis of above said recommendation dated 27.05.2024, Head Office UPPCB
Lucknow issued show cause notice u/s 5 of E.P. Act 1986 as amended vide letter
no. H11795/C-3/MSW 161/2024 dated 31.05.2024 to the defaulter sites
(Annexure-3).

e Nagar Palika Parishad, Muzaffarnagar submitted the reply of the show cause
notice vide their letter dated 13.06.2024 through email
(Annexure-4). Verification of the facts submitted by Nagar Palika Parishad,
Muzaffarnagar is under process.

Therefore, the above action taken report is being submitted for your kind perusal
and to pass further necessary order which this Hon’ble Tribunal may deem fit and
proper.

Regional Officer
UPPCB, Muzaffarnagar

Page 2 of 2
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g WA 4. lLearned Counsel for respondent no. 4- Nagar Palike Parishad
Muzaffarnagar seeks three weeks time to file the response.

5. Meanwhile, it will be open to the UPPCB to take appropriate action against
respondent no. 4 for violation of the environment norms and file action taken report at
least one week before the next date of hearing.

6. List on 03.07.2024."
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. 4. Learned Counsel for respondent no. 4- Naga: Palika Parishad Muzaffarnagar seeks three weeks time
to file the response.

5. Meanwhile, it will be open to the UPPCB to take appropr ate action against respondent no. 4 for violation of the
environment norms and file action taken report at least one week before the next date of hearing.
6. Liston 03.07.2024." ‘
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ORIGINAL APPLICATION NO. 53/2024

IN THE MATTER OF: HON’BLE NATIONAL GREEN TRIBUNAL, NEW
DELHI IN O.A. NO 53/2024 FARHA KHAN VS STATE OF UTTAR

PRADESH & ORS.
FARHA KHAN APPLICANT
VS
STATE OF UTTAR PRADESH & ORS. RESPONDENT(S)
INDEX
S.NO. |PARTICULARS PAGE.NO.
1. | REPORT ON BEHALF OF THE NAGAR PALIKA 4-13
PARISHAD (NPP) MUZAFFARNAGAR, UTTAR
PRADESH IN COMPLIANCE WITH THE ORDER
DATED 15.01.2024 AND 18.03.2024
2. | ANNEXURES 16,17 & 18
3. | LATEST GEOTAGGED PHOTOGRAPHS 6-12
4. | ACTION PLAN TO FULFILL THE SOLID WASTE 14-15
GAP.
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REPORT OF NAGAR PALIKA PARISHAD (NPP) MUZAFFARNAGAR IN
COMPLIANCE _TO THE ORDER DATED 15.01.2024 AND 18.03.2024
ISSUED BY HON'BLE NATIONAL GREEN TRIBUNAL, NEW DELHI IN

O.A. NO 53/2024 FARHA KHAN VS STATE OF UTTAR PRADESH &
ORS.

That Hon’ble National Green Tribunal (hercinafter referred to as “NGT”) dated
15.01.2024 and 18.03.2024 has passed the order in O.A. No. 593/2017. The
Compliance Report on behalf of the NPP Muzaffarnagar, State of Uttar Pradesh in
compliance with of order passed by Hon'ble NGT in O.A. No. 53/2024Farha

KhanVs UOI &State of Uttar P adesh & Ors,

Order dated 15.01.2024 issucd by Hon'ble NGT in the O.A 53/2024. The

operative portion for the same is reproduced here under:

" dn this original application, Applicant has alleged serious violation in respect of
compliance of Solid Waste Management Rules, 2016 and Bio-Medical Waste
Management Rules. 2016 by the Nagar Palika Parishaed, Micaffar Nagar, Utar

Pradesh

As per the grievance, the waste is neither segregated nor processed. The final
dumping site is at Kichvai Nagar, Muzaffar Nagar, which is not @ sanitary landfill
but a mere big dumping vard, which is abutting the residential colonies. It is also
alleged that the Municipal Corporation has permined cropping up of several

illegal dumping sites for dumping of municipal waste and there is 1o proper

municipal waste management within the Municipal Corporation concerned,
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Order dated 18.03.2024 issued by Hon’ble NGT in the O.A 53/2024. The

operative portion for the same is reproduced hereunder:

In this original application, applicant has raised the grievance that within Nagar
Palika Parishad, Muzaffarnagar, UP, waste is neither segregated nor processed
and final dumping site is at Kidwai Nagar, Muzaffarnagar which is not a sanitary
land[fill but a mere big dumping yard abutting to the residential colonies. It is also
the allegation that Municipal Corporation has permitted cropping up of several
illegal dumping sites for dumping of municipal waste and there is no proper

municipal waste management.

Learned Counsel for respondent no.4- Nagar Palika Parishad Muzaffarnagar

seeks three weeks' time to file the response.
The next date of hearing is 03.07.2024.

ACTION TAKEN REPORT:

1. It is humbly submitted that as per the current census Nagar Palika Parishad
(NPP) Muzaffarnagar has a population of 520, 206 and the quantum of daily
generated municipal solid waste (MSW) of NPP Muzaffarnagar is 234 TPD.
The daily solid waste generated is collected from all 55 wards in NPP,
Muzaffarnagar, which is segregated at the point of collection and

accordingly dry and wet waste are sent for further processing.

2. The Door-to-Door collection of MSW is being operated by NPP
Muzaffarnagar. For effective collection of MSW, vehicles being used are
Mini Tipper — 72 nos. and Tricycle — 77 nos. The domestic waste is being
segregated at the MRF center of 05TPD capacity located at Roorkee Chungi

at Roorkee road. There is no temporary dumping sites in NPP,

Ao
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Muzaffarnagar. only secondary collection point was established from where
waste is collected and sent to dumpsite at Kidwai Nagar. Disposal of MSW
sent to Kidwai Nagar site was done by MSW processing plant which was

operated by third party and currently non-operational after the contracts

ends.

During this period, the daily generated solid waste is processed through
decentralized manner. During this period, dry waste was processed through
MRF and doing agreement with local kabaddis and wet waste processed
through windrow composting. Approx 30-40% of remaining solid waste was
dumped into the dumping ground separately, which will be transported to
the MSW processing facility for further disposal in scientific manner as per

rules once its operational.

. The process of re-tender regarding operationalization of MSW processing

plant of 120 TPD capacity was on hold due to Lok Sabha Election 2024 and
effective Model code of conduct. As the Model code of conduct is
ineffective/ends the process of tendering is taken up by NPP Muzaffarnagar
and will be completed within one month. Accordingly, after the tendering
process and administration approval and sanction process will be completed
the MSW plant will be fully operational by August 2024. Currently the dry
waste collected is segregated in MRF and non-recyclable waste collected is
sent in covered tipper to the dumping ground and placed separately. The wet

waste collected is treated in composting.
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Geotagged Photographs of Covered Tipper

4. In reference to the legacy waste 224,655 MT Legacy waste has been
scientifically disposed at the Kidwai Nagar site (Annexure — 1) and some
quantity of legacy waste still remaining at the dump site which has not been

measured. The process of estimation and remediation of legacy waste is
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under process and remediation will be started by August 2024, NpPp
Muzaffarnagar is in discussion with M/s GCIND Solutions Pvt. Lid. The
letter of M/s GCIND Solutions Pvt. Ltd. dated 09.06.2024 regarding the

same is attached as Annexure - 2

5. Fresh application for obtaining NOC/ Authorization is from Up Pollution

Control Board has been submitted, NOC awaited. Copy of application is
attached as Annexure-3

6. The garbage points as mentioned in the application are fully cleared and
regular cleaning and IEC works has been conducted by NPP Muzaffarnagar

team. The latest geo-tagged photographs of all the locations is attached as
under:

¥ Mouzaffarnagar, Uttar Pradesh, India
B FP32+C3W, Meerut Rd, Santosh Vihar, Civil Lines South,

e NMuzaffarnagar, Uttar Pradesh 2570017, India
i Lot 294544337
Long 77.7007182°%
B 09/06/24 10:30 AM GMT +06:30
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ACTION _PLAN_TO_FULFILL _THE GAP_IN _SOLID WASTE
PROCESSING:

1. Waste to Energy (WUE) plant of 1750 TPD capacity is under construction
and  will  be  completed by March 2025, Present status  of

establishment/operation of Waste-to-Energy Plant is as under:

v' Registration and Handover of Land has been completed by
MuzalTarnagar Nagar Palika.

v" GCIND Solutions has taken possession of land parcel.

v Construction of bridge and new approach is under progress, done by
MuzafTarnagar Nagar Palika.

v Upgradation of existing approach road is under process, expected to

be ready by August and necded to bring in first containers with

equipment for phase 1.

i Muzaffarnagar,UP India
, Muzaffarnagar, Muzalfarnagar, 251003, UP,
! India -
£ 1.51/29.452140, Long 77.677262
| 06/12/2024 03:22 PM.GMT+05:30

Noln Coptlured by GPS Map Camera
SR IR ORI [ AW gy

N ]
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¥ Muzaffarnagar, UP India
¥ Iﬁuraﬂarnaqa: Mazaffamagar, 251003, UP,

I.al 29 451828, Long 77.677137
06."212024 03:19 PM GMT-O0530
No!c Captured by GPS Map c)rnet:

—'dﬁ-aim

Geotag ged Photographs of WTE pIa:nt _

2. 05 units of Material recovery facility each of 05 TPD of capacity is under

process and will be operation by December 2024.

Submitted for vour kind information and perusal.
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Completion Certificate of Original Works

Name of Work . Bio-Remediation & Clearing of Legacy Waste at N.p.p. Muzaffarnagar
Bio-Remediation Method.
(A) Quantity of Lepacy waste- 224655.00 MT.
(B) Leveling and Dressing work-  Work Completed
(C) Disposal of R.D.F.- 74599.00 MT.
Agency : Unit-07, C&DS, U.P. Jal Nigam (Urban) Meerut
G.0. No.

: 90TH0Y0 / 4804 /429(15) /2020~21 fRAT® 27.11.2021
Specification of work : AsPerG.O.

Certified that the work mentioned above was com
approved Lstimate/Agreement, norms & specification
been no deviation from the sanctioned contour plana
competent authonty.

pleted on 31.08.2023 as per according to

and handed over on Date3g.12.-23 that there has
nd specification other than those sanctioned by

% fy 5

M/s Environmental (ij:ecl Klanager) Execuli\.'e Officer
'l'ccl.nllf(: DE‘C IV, G-7 Shanti Unit-07, C&DS, Nagar Palika Parishad
Niketan Apartment, U.P. Jal Nigam (Urban) Muzaffarnagar E
Church Road, Lajpat kunj, é{; Meerul ’
Civil Line, Agra M3

Returned to the Project Manger Unit-07, C&DS, U.P. Jal Nigam (Urban) Meerut. The work has
been taken over.

Taken Qver

(%
Execuflivé Officer

Nagar Palika Parishad
Muzaffarnagar

.
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e
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' Solutions

Ede, the Netherlands, 9% of June 2024

To: Executive Officer of Muzaffarnagar Nagar
Mrs. Pragya Singh }
Muzaffarnagar Nagar Palika

Dear Madam,

This letter is to confirm our commitment to start with clearing the landfill of Muzaffarnagar, also
known as the Muzaffarnagar Recycle facility, by the second part of this year, 2024. We will do this
step by step and are aiming to clear at least 60,000 m3 of waste by the end of this year (A+B). The
waste will be separated into RDF, sand, soil and stones, as well as other materials that can be
recycled later on in time, when we have the full Waste to Energy plant available. Our focus will
not only be fresh waste, we also focus on legacy waste in the first phase of the project.

In 2024 we are shipping a separation installation to Muzaffarnagar that has a capacity of
maximum 1,000 tpd of waste. This is a mobile installation and will become operational in the 2nd
part of 2024. The sand an stones we separate from the waste we will use for leveling our plots or
for concrete production. The waste to energy plant of Muzaffarnagar can handle both fresh
waste and legacy waste.

We will process the fresh waste and legacy waste at no cost.

This is only possible when the site has an easy access for larger transport trucks. To remove
waste via the existing town streets and alleys will be difficult. We are hoping that the temporary
access roads will become available at the start next of this year. We will need a good road to
bring in equipment and to move material to clients. Via existing roads through town that will be

difficult.

More important is the progress of the main approach road for which a new road and bridge are
needed. We are seeing progress with the construction of the bridge. We can only speed up when

this new connection is ready. We hope you understand this.

End of June | am visiting Muzaffarnagar again. | hope we can meet and make a more detailed

plan for the months to come.

Warm regards,

Therus Gieling, CEO of GCIND Solutions Pvt. Ltd.
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Applicat: ¢ rules 4(2) & 0(2)
Phlication oy obtaining nu]thorizu(im.

—_—

————. .

4 e et

To
The Member Seeretary,
{ ttar Pradesh Pollution Control Boarqd

1 Name of the municipal authority
. ] Ql ¢ )fNan s ol . “
azendy appointed by the municipal :\uu\gﬁ?)l. the I\-lﬁ%\li‘\l‘{\l;\lf\k(”i/l\ IESIISLIAD
: 2. Corrospondence Address 'kid‘\\ : f a
| » Kidwai nagar
. muzalfanagar, MUZAFFARNAGAR, 251001,

. MUZAFFAL din ;28
/ Telephone Number ‘ ARNAGAR . Pin: 251001

Fax Number

3. Nodal Officer & designation : Ravi lavania
(Officer authorised by the municipal authority or ‘MD
agency responsible for operation of processing or
disposal faciliy)

4. Authonization applied for (Please tick mark)

3. Authonization Type

: Waste Processing,Disposal at landfill,

: FreshApplication

6. Detailed proposal of waste processing/disposal facility (to be attached ) to include
6.1 Processing of Waste

i. Location of Site : kaidwai nagar muzaffanagar
ii. Name of Waste Processing Technology : Bio mining
iii. Details of Processing Technology : Not Attached
iv. Quantity of waste to be processed per day - 900 Metric Tonnes/Day
v. Site clearence (from Local Authority) : Not Attached
vi. Details of agreement between municipal : Not Attached
authority and operating agency
vii. Utilization programme for waste processed : Not Attached

(Product utilization)

viii. Methodology for disposal of waste processing : Not Attached
rejects (quantity and quality)

ix. Measures to be taken for prevention and control : disposing afler proper treatment.
of environmental pollution

«. Investment on Project and expected retumns : 885 and 101

for safety of workers - providing safety kits like helmat, shoes, gloves,

i ken
xi. Measures 10 be ta sk

working in the plant
6.2 Disposal of Waste

0
: Not Attached
¢ disposed per day : 630 Metric Tonnes/Day

i, Number of sites indentified
ii. Layout maps of site
iii. Quantity of wasic to b

69
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e and composition of waste

o N’a .

/ ”'D.,laﬂS of methodology or criteria followeq for

. w selection

<l Toty b

;. Details of Exisng Site under Operation
«ii. Methodology and operational details of

;gndfilling

viii. Measures taken to check enviornmental
pollution

T

Date :

: and
. Not Attached

: Not Attached
: Not Attached

: disposing after proper treatment,

(¥ Scanned with OKEN Scanner



rransaction Details :

paymen!t Relerence No./ Order No. -

Slatus .

Transaclion Amount ;

Transaclion ID :
Transaction Date and Time :
Entreprencur 1D

Unit ID :

PaylDFromBank 1D

298 PIllll_.f‘nynurmm

UP01523031516260573

SUCCESS

50000

84936246
2023-03-15 16:26:18
UPSWP230441622
UPSWP23044 162202

2082085542
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